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08 No.65/2001

Wahid Xhan s/o late Shvi Hamid Khe, Hestel Superintendent,
Military School, Dholpur. » : T

.. Bbpplicant

Versus
1. The vGovﬁ. of India through .- the Secretary,‘l

Ministry of Defence, New Delhi.

2. The Chief of Army Staff, Army Headguarters, DHO

‘PO, New Delhi.
3. "The :Dy. Chief of Army Staff, DTC. Gen. of
| Militéry Trg. (MT15(a) General Staff  Branch,
|
Ermy Headguarters, DHO, PO New bélhi,
4. | ' The'Principai, Military School, bholpur (Rai)
?; Reépondent$~

OA No.66/2001

1

Naseeruddin g/o Shri Railuddin BAhmad, Hoétell
Superintendent, Military School, Dholpur.

.. Applicant

Versus
Lo The Govt. of India thfough the Secretary,
- Minisfry of Defence; New Deihi{
2. . Thé Chief of Army_Staff,'Army Headqﬁarters,iDHO'
PO, New Delhi. 'k |
3. .The Dy. Chief of Army- Staff, DTC. Gen;i of -

Military Trg. (MTIS(a) General Staff Branch,

Army Headquarters, DHO PO, New'Delhi.

.4, The Principal, Military School; Dhoipur (Raj)

.. Respondents
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oh No.6§3/2001 |
RiS;Katarya s/o late Shri Sube Singh Kéﬁar&a, Ho;tei
Superinﬁendent( Miiitary School;, Dholpﬁro-_ . .‘ ]
| l .. Apblicantyi S
Versus | o N
1. .The' Gévtﬁ of' India. thfoughz tﬁe':Séérétéry); 
| Minisfry éf Defence)~New Delhi, A '-7
2;1 . The Chief'of Army Staff, Army}Héé@qﬁafte;%(fDHogﬁ
APO, New Delhi. L?" :i: \l;
f3ﬁ - The Dy. Chief of ArmyJ'Staff,;iDTQ;f Géﬁ;  qf%
. ."Military -Trg. (MT15(R) General. Staff ﬁgéﬁchf'f'
Army Hesdquarters, DHO PO, New Delfio_ v
’4.';' The érincipai, Miiifary Schooiy thlpu; (Raj) .

e ReSpondentsj;'ﬁ'
/ 2 ' o .
/

OA No.64/2001 o B -

.D.V.S.%yagi s/o late shri Praveen Singh Tyagi, Bostel
Superintendent, Military School, Dhoiﬁur, ‘

. Apblicaﬁﬁfcf'  i%f“

Versus v

1. ~ The  Govt. of ‘India:jthroughi tﬁe ﬂSegf%téry;fﬁ
Minisfryvof befenée,,ﬁew Delhi. |
2. ' The Chief of Army Staff, Armtheaéquérters,”g;Qij
h PO, New Delhi.- . ,: ’ P ﬁ¥§
3. The Dy. Chief of Army- Staff, DTC. LGén, of{ﬁ;'
”q”'ﬁili{g;;mwéggjwwz&;ié%gj““éggeral -étéff_ Bréhch,}}
Army Headquarters, DHO PO, New Delbi. | »
4. - " The Principal, Military School, Dﬁdlpur KRéj,) ;

ca.Regpondentsfh
Mr. .Narendre Mohan Sharma - counsel for, the applicants
Mr. Hewant Gupta, proxy counsel to Mr. M.Rafig, counsel '

for the respondents
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CORAM:

Hon'ble Mr. S.K;Agarwal,-Member (Jqdicial)

Hon'ble Mr. H.O.Gupta, Member (Administrati?e)f*

Per Hon'ble Mr. H.O.Gupta, Member (Administrative)

The applicent in. OA No.65/2001 . is aggrieved of ..

improper grant of pay scale and has praygd for appropriate

directions to the respondents to reconsider .the case and

. grant him thé pégmécale 6¥mgé. 6500—10500‘iﬁstead of Rs.

4§ODg7000 w.e.f. 1.1.96 alongwith arrears and interest, on

$yarious grounds stated 'in the OA.

t
L

2. The case of the applicant as made ocut, in

brief/ e that:-. ‘ . ..//
2.1 _ He was appointed as Hostel] Superintendent in
Sehovt L o
Military Hostel, Dholpur on his prométion from Accountant
A\ ; ‘ .

w.e.f. 1.1.98. The pre-revised pay sdale of ‘the applicant

was Res. 1600-2660. He has been givén a pay scale of Rs.

s

4500-7000 although the standard,fconVersion@ of the -pay.;1

scale of Rs. 1600-2660 is Rs.5000-8000, as may be seen
~“from ready reckoner Ann.Al.' There is no féasbn.as to why.

the " standard pay =scale wes not granted to the applicant.’

Further, similarly situated Hostel Superintendents have
been fixed in ‘the pay scale of Rs. 6500-10500 whereas he
has been fixed in the péy scale of Rs. 4500-~7000.

2.2 There are 5 Military Schools in India'situated

at Belgaum, Bangalore, Chail, Ajher and !DhélpﬁrQ»with,.4Af:L
- % Hostel Superintendents authofjsed fo: eaeﬁ,%schooi;' The
' duties of Hostel Superjntenéents.df Military is round §hé.:
clock, but 'their ‘pay .scale has ‘been fixed.}at very low ' .-

grade.. They do not have any promotion avehueuzA teacher of "’



2,

- Mast

i

the hllntary School can - be. promoted to Class 'B' and Class

A" but- the Hostel SUperJnteﬁdent w1ll retlre on the samef

Q

rade. The quallflatlon and responslbllltles of Hostelf

¢

anerintendent of M111tary School are almost—:similer to
that of the Delhi College of Englneering,' Department 6%3
Training ' and Technical” : Education, ~ The . 'Hostel:

Superintendent of Delhi College has been leed in the pays

[

scale of Rs. 6500-10500 Whereas, the appllcant has, begn_ -

.

“fixed in the scale of Rs. 4500- 7ooo thch is a. clééf

discrimination. The Recru1tment Rules and dutles may be

seen from Ann.A2.

R SY]

The Assistant Masters -and' Ll1:>>1‘"'ar:la'*r\‘q of the

¢

(|‘¢

Militaryfschool have a]ways been treateo as junlor to thej

o

Hostel Superlntendeﬁts. Now the appllcant has been flxed

in the pay scale of much lower than that of Ass:stant,

re and  Librarians. Duties of ,’.Esstt° Master and

(]

‘Librarian are much. less onerous than that 'of: Hostel

/

a~

Superintendent in Military School. Therefore, there is noyl»

reason for aqiving a pay scale of' Rs. 550049000 to the;w

J

v’

Asstt; Maetor/lerarlans and Rs.,4500 7000 to the: Hostel'

Suporlntendents, Replacement of’ pre—rev1sed pay scale of

j2¢}
4]

. 1400-2300. to the new Ecale of Rs. 4500-7000 does not
exist in any -Department of Ministry of Defence asﬂwelf'ss;

~

in other departments of the Central Govt.

3.  The respondents - have '-'contested'  this
applicetion. Briefly stated they have eubmltted that:

3.1 .The earlier pay scale of the. aoplzcant i.e. Rs. |

e

1400-2300 has been rightly revised to Rs. 4500 7ooo.'The;y

nature of dutleeuandwquallflcatlon ~for ap301ntment as also

- "h

the mode of recru1tmen for the post of Assttn Master and

librarians‘ are quite dlflerent than that of a‘<Hostel'

e e oA
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Superintendent.  Similarly, ‘the post - of " Hostel .

Superintendent in Delhi  College of Engjneefiné, Départmen;
of Training and Technical Educapibn has got onerous and
heavy duties as compared‘fo the Hostel Superintehdept of
Military Schools.

3.2 © The Pay Commission has taken into account all
the data and wmaterial and haé also evaluted the working
conditicns, nature of duties, >mode of’ recrﬁitmenf,
qualification, experienée etc. for the post -of Hostel

1

Superintendent . vis-a-vis other posts. - Tt was _ on

consideration of the entire information, the Pay Commision

g has prescribed the pay scale of Rs. 4500-7000 for the post

of Hostel Superintendent of the Military Schools.-
L i ) ‘

4. No rejoinder has been fﬁled by, the applicant.

5. . Heard the ‘learned couhsel’%or thé parties and

befused the record. |

5.1 It appear from para 4.9 c% the ap@iicétion that

the applicant was granted the pay;scale of:Rs. 1400~2300

based on 4th :€PC reéoﬁmendationsfand not Rs. 1600—2660458
edverrad in para 4.2 of thé .épplication, which the

respendents for the unexplained reasons, have also not

denjed. The standard ccnversion of the pay scales of Rs.

14002300 and Rs. 1600-2660 as per’ the recommendations of

the 5th CpC are Rs. 4500-7000 and Re. - 5000-8000

respectively.. ITf the applicant was holding the pre-revised._. _

scale of Rs. 1600-2660, he would be entitled for placement
"in the scale of Rs. 5000-8000 w.e.f. 1.1.96.
5.2 With regard to the prayer of the'applicant to

place the Hostel Superintendents holding the pre-revised

N



. decision is taken by the Govt., keeping ‘in view a number

 Superintendents - of

o L e
<« 0O o

upay'scale of Rs. 1400-2300 to the reviséq=§ay scale of Réf

~

6500~10500, we are of the view that determination of & pay
gcale for a particular post is. a subject matter .of the

expert. bodies. 1like .the Pay Commision and the final

4

.

of relevent factors including nature of  duties -and
respensibilities, the recruitment " rules, . ‘the

gualifications, the guality of work, effibiency desired,

1

eperiegnce reguired etc. Unlegs s discrimination with the

similarly placed is sghown, the Tribunal does not interfere
5.3 .. In this particular . case, ,the"applican%\:is
- . ’ . - ' . "4 sy o B VT, e . Ty
seeking parity with Teachers and Librarisns of“ the same
S A o R

Schocl. Apparently, the duties and responsibility of a

Hostel Superintendent cannot be compared with that. of the

Asstt. Mester and the Librarian. The applicant has also.

not been able fo establish discrimination with the Hostel®

] “Delhi’ College “of, Engineering,

L

 Depattmernt of Training and Technical Educaiton, who were.

granted plgher Day scale. No auﬁlhentic detalled data | has
been placed by the applicent tQ.PYCVEAhiS pointRMOnlfﬁa
scatement is filed containing quélificatidﬁs énd du%ﬂegl
There is nothing on record relating ts fhe' méde of 
recruitment, the number of students in thé hosfel} their -

pay scale as. per recommendations of the 4th CPC.etc. The

Pay Commission has considered the case of thefappljcaht

and based on the recommendation of the 5th Pay Commission,

the Government accepted the recommendations and grahted”_
the sctanderd conversion of the pay scale Rs. 1400-2300 to
the applicant.

5.4 ' The respondents in support of their contention



Sansthan Keramchari Union  and \Nr. v. State £ Uttar
Pradesh and Crs., 1997 (2) SLR 600.
6. In view of sghove dJiscussions, we do not find

without =zavy

7. Since the applicants in OA
and 6472001  3re also geeking  same

grounds <hich were take up alongwith
&
Lhe conssat of parties, thses OAs

vithout wrny order as to costs.

(G.C.cUup!

riginbher

Ne.66/2001, 63/2001

relief on similar

OA No. 65/2001 with

are alego

Gismissed

{38.K.BGARWAL),

(Judicial)

Membher




